7333 Oral Answers

Ministry of Education

+
Shri Ram Harkh Yadav:
*742, { Shri Sham Lal Saraf:
Shri Murli Manohar:

Will the Minister of Education be
pleased to state:

(a) whether steps are afoot to
streamline the administrative set-up
of the Ministry of Education in the
Departments of Education and Sciene
tific Affairs; and

(b) if so, its broad features?

The Minister of Education (Shri
M. C. Chagla): (a) and (b). As an
essential prerequisite of rationalisa-
tion, the two Decpartments of Educa-
tion and Science have already been
abolished under the Presidential Order
of 29th February, 1964. The
question of further streamlining the
administrative set up of the Ministry
as a whole is under review.
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Shri M. C. Chagla: The Informa-
tion and Broadcasting Ministry
approaches the subject from a point
of view different from that of the
Education Ministry. We are concern-
ed more with the educational aspect
of culture, and they are concerned, if
I may say so, from the publicity point
of view.

=t fadwat warz : fmr gaw

F i qAT3T fFar S vy @ 9z w@w

AT HAY St &Y gk ¥ G

ST oA Ed fau s ¥ w7

gfufy g € & ?

Shri M, C. Chagla: Hon. Members
know my allergy for committees; I
have not set up a committee; I am
considering it myself.
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Ending Illiteracy

+
Shri Ram Harkh Yadav:
*743. . Shri Maheswar Naik:
{ Dr. Mahadeva Prasad:

Will the Minister of Education be
pleased to state:

(a) the outcome of the efforts so
far made to end illiteracy including
adult illiteracy in the country, State-
wise;

(b) the estimated progress to be
achieved at the end of the Third Plan
period; and

(¢) the expenditure so far Incurred
in that direction and proposed to he
{ncurred during the rest of the Plan
period?

The Deputy Minister in the Ministry
of Education (Shrimati Soundaramr
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Ramachandran): (a) The outcome
of the efforts is that literacy rate
which was 16.6 as revealed by 1951
Census went up to 23.7 in 1961 Census.
It is expected that with the increase
ot effort on primary education in the
Third Five Year Plan, the percentage
of literacy may have gone upto 28
to 30 per cent today. The State-wise
break-up is given in the statement
laid on the Table of the House
[Placeq in Library. See No. LT-2583/
64].

(b) It is estimated that the per-
centage of literacy will rise to 35 by
the end of the Third Plan period, for
India as a whole,

(¢) The information is given in the
statement laid on the Table of the
House, [Placed in Library. See No.
LT-2584/64].

Shrimati Yashoda Reddy: May 1
know from the hon. Minister whether
it is a fact that an expert from
Hyderabad has evolved a new system
of alphabets to teach adults and the
Government has requisitioned his ser-
vices to conduct a pilot scheme near
Delhi, ., . .

Mr, Speaker: The hon. lady Mem-
ber gives full details of some informa-
tion before she comes to the question.

Shrimati Yashoda Reddy: How
are they to know our questions?

Mr, Speaker: The Minister is sup-

posed to know many things. The
question may be put direct.
Shrimati Yashoda Reddy: May I

know if he has been requisitioned by
the Central Government and if so
what are the results?

Shrimati Soundaram Ramachan-
dran: 1 know that not only from
Andhra but from Maharashtra also,
the educational officers who are tak-
ing part in adult education have sub-
mittrd new methods showing how
quickly adults could be taught. But
I am not sure whether his services
‘have been requisitioned.
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Shrimati Soundaram Ramachan-
dram: Fwy because a large part of

the illiterate people are in the rural
areas and this is done by the State
Governments. We are trying to get
more funds from the Centre to speed
up the programme.

Dr, Swell: Is it a fact that the
Government is considering a scheme
for making it compulsory for every
literate person to educate at least
one illiterate person annually or to
pay a certain amount towards a fund
for eradication of illiteracy, in lieu
thereof: if not, why not and if, yes,

when the scheme is likely to be
launched?
Mr, Speaker: Shri Ram Sevak
Yadav.
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Shrimati Soundaram Ramachan-
dran: No target is fixed but we drew
up a plan and are implementing it so
that at least we could make a subs-
tantial increase in the literacy rate
by the end of the Third Plan. But
funds could not be made available
because of the emergency and we
have requested the States to go ahead
with their own schemes with their
own finances as quickly as possible.

Shri Jashvant Mehta: May I know
whether the attention of the Govern-
ment has been drawn to the census
figures of 1951 and 1961 which show
that the number of illiterates has in-
creased with the increase in popula-
tion and that the progress of the re-
moval of illiteracy is not commensu-
rate with the rise in population, and
may I know what steps the Govern-
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ment taking to cope up with this
protlem?

Shrimati Soundaram Ramachan-
dran: That is one way of looking at
it; that the percentage of illiteracy
has gone up. But we should keep
in mind that the population has gone
up at such a rate—

Mr. Speaker: That is what he says.

Shrimati Soundaram Ramachan-
dran: Therefore, we are realising
the importance of building up. (In-
terruption).

Mr Speaker: Those who are born
today must be illiterate!

Shrimati Soundaram Ramachan-
dran: According to the statement
laid on the Table, you will see that
the literacy percentage is going up in
spite of the population increase.
Perhaps the hon. Member js thinking
of Maharashtra. In certain States,
after the reorganisation of States,
backward areas also have been added.
So, in those States, the literacy per-
centage for the whole of the State
is shown a little less.

much aware of the illiteracy prob-
lem and we shall do everything, and
we are asking for special funds also.

Shri Jashvant Mehta: Sir,
question was not understood,

my

Mr. Speaker: I have understood

his question.
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Mr, Speaker: He is asking whether
any steps have been taken to give
help to those States, where illiteracy
is the greatest.
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Shrimati Soundaram Ramacham-
dran: The primary education pro-
gramme is speeded up with the sp#-
cial allocation of funds to those
schemes where the primary educatiom
programme has not been going an
satisfactorily, because this also has a
bearing on the literacy percentags,
not only adult literacy but overall
literacy. Otherwise, each State is
taking interest in its own way tD
speed up the adult education pro-
gramme to liquidate adult jlliteracy.

Shri P. K, Deo: From the state-
ment I find that the States with less
than 20 per cent literacy are the Hindi=
speaking States—Bihar, Madhya Pra-
desh, Rajasthan, Uttar Pradesh and
Himachal Pradesh. May I know why,
in spite of Hindi being our Rashtra
Bhasha and in spite of so much being
spent for the promotion of Hindi, the
State of affairs is like this?

Shrimati Soundaram Ramacham-
dran: That is because they have nok
been able to implement the primary
education programme also as much
as other States which are a little more
progressive. So the States which
have been mentioned by the hon
Member are being helped in the pri-
mary education programme, but the
adult education programme is taken
up as a separate subject.

Shrimati Lakshmikanthamma: May
I know whether the Central Govern-
ment proposes to allot more funds to
States which are willing to give free
secondary and collegiate education tp
girls?

Shrimati Soundaram Ramachan-
dran: That matter is also known;
it has to be taken up separately.
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Shrimati Soundaram Ramachan-
dran: Yes, Sir. Maharashtra has



7339 Oral Answers
shown the way by the Gram Shikshan
Sami.; and certain other States also
have shown tha2 way, such as Uttar
Prade.h through *“Literacy House”
and s0 on. So, we are giving this in-

formation to oither States also, asking.

them to speed up their literacy pro-
grumme. But I am sorry to say that
it is not going on as fast as it should.
That is why they are trying to have
a comprchensive plan and getting spe-
cial funds so that we can help in this
programme.

Shri Chandrabhan Singh: May 1
know whether those who become lite-
rates undcr this scheme become illite-
rate soon after?

Shrimafi Soundaram Ramachan-
dran: That is why a plan to follow
up by producing books for the ncw
literates is going on, and we are also
getting some outside help for that
programme.
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Shrimati Soundaram Ramachan-
dran: There are figures from which
the hon. Member can see. The adult
literacy was 98 per cent, in 1951 and
it has gone up to 169 per cent in 1861.
Probably it is going up still. Regard-
ing the other suggestions made by the
hon. Member, it is the State’s job.
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Shrimati Soundaram Ramachan-
dran: It has been already decentra-

lised in the s2nse that in every block,
there is a social education organiser
whosz2 job is to see that the willage
community centres also cater to im-
proving the literacy,

Section 87-B of C.P.C.

+

( Dr. L. M. Singhvi:
. ., Shri Alvares:
‘*¥7) Shri C. K. Bhatlacharyya:

LShri Shree Narayan Das:

Will the Minister of Home Affairs
be pleased to state:

(a) whether his attention has been
drawn to the observation of the Chief
Justice of India in the course of a
judgement on the 6th March, 1364
regarding Section 87-B of the Civil
Procedure Code; and

(b) if so, the action proposed to
be taken in the matter?

The Minister of State in the Minis-
try of Home Affairs (Shri. Hathi):
(a) Yes,

due
observations of the

(b) Government have taken
note of the
Supreme Court.

Dr. L. M, Singhvi: May I know in
how many cases such permission to
proceed against the former princes
was sought and in how many cases
permission was given?

Shri Hathi: Perhaps the hon, Mem-
ber wants to know the figures from
1948 till today. I am sorry I would
not have those figures with me_

Dr, L. M, Singvhi: May I know
whether there are any criteria for
according permission in such matters
and if so, what are those criteria?

Shri Hathi: The criteria are gene-
rally on the lines suggested by the
Supreme Court.





